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Kerala 131 5508 

Tamil Nadu 252 4869 

Tripura Nil Nil 

Uttar Pradesh @ .. 
West Bengal 557 8391 

Andaman & @ .. 
Nicobar Islands 

• Return not received. 
P Provisional Subject to change. 

Secretary Level Talks with Pakistan 

3708. SHAIMATI KAISHNA BOSE: Will the Minister 
of HOME AFFAIAS be pleased to state: 

(a) whether the Govemment have discussed issue of 
terrorist infiltration from Pakistan in aecretary level talks 
between India and Pakistan in November this year in 
Delhi; 

(b) if so, if any concrete assurance has been given 
by the Pakistan delegation; 

(c) the number of infiltrations and taken place in the 
State during the last six months; and 

(d) the number of Military and civil casualitiee caused 
due to by exchange of firing in Indo-Pak border? 

THE MINISTEA OF HOME AFFAIAS (SHAI L.K. 
ADVANI): (a) Ves, Sir. 

(b) No response has been received from Government 
of Pakistan in this regard so far. However, as part of 
composite dialouge, it was decided to continue the talks 
between the two countries further. 

(c) Border Security Force detected 347 cases of 
infiltraliQn on Indo-Pak border during the last six months 
(1st June to 30th November, 1998). 

4 5 6 7 

161 5694 @ @ 

272 5244 286 4646 

Nil Nil 19 128 

@ 0 @ @ 

586 8960 @ @ 

Nil Nil @ @ 

(d) 79 security Personnel and 12 civilians were killed 
in exchange of fire on Indo·Pak border during the current 
year. 

mans/ation] 

Rnanclal Assistance for Curbing Extremist 
Activities 

3709. SHAI PAABHUNATH SINGH: Will the Minister 
of HOME AFFAIAS be pleased to state: 

(a) whether the Union Govemment have received 
any project report from Bihar seeking financial assistance 
to curb the extremist activities in the State; 

(b) if so, the details thereof; 

(c) whether the Union Government have not yet 
released the said amount of assistance inspite of repeated 
request; 

(d) if so, the reasons therefor; and 

(e) the time by which the said amount is likely to be 
released? 

THE MINISTER OF HOME AFFAIAS (SHAI L.K. 
ADVANI): (a) and (b) Vea, Sir. The Govemment of Bihar 
has sent a proposal seeking special financial assistance 
of Rs. 70.18 crores to combat extremist activities. The 
assistance sought is for vehicles (As. 22.91 crores) 
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modern we~pom, and bullet-proof jacketslhelmets (Rs. 
30.15 (;rores), construction of police lines (Rs. 13.44 
c~ores) and training (Rs. 3.68 crores). 

(c) to (e) Some other States affected by extremist 
activities have also sough financial assistance from the 
Central Government. The matter is being considered in 
consultation with the Ministry of Finance for devising a 
suitable package for affected states, including Bihar. It 
may, however, be mentioned that a sum of Rs. 10.16 
crores has been released to the Government of Bihar 
since. May, 1997, under the Scheme for Modernisation of 
State Police Forces. The Government of Bihar has also 
been provided with wireless sets, arms ana ammunition 
worth Rs. 1.20 crOles, on credit basis, from the Central 
Para-military forces. 

Manufac!uring of Illegal Cylinders 

3710. SHRI DADA BABURAO PARANJPE: 
SHRI RAVI PRAKASH VERMA: 
DR. BIZA Y SONKAR SHASTRI: 

Will the Minister of PETROLEUM AND NATURAL 
GA~ be: pleflsed to state: 

(a) ~hether a large number of illegal units continue 
to manufacture LPG cylinders endangering many lives 
despite a !;Jan on thtl manufacture and sale of illegal 

~ . 
LPG cylinders: 

(b) if so, the number of incidents of cylinder 
explosions taken place in the country during each of the 
last t~ree yp.ars. State/UT-wise and the number of illegal 
manufat;tures of cylinders traced during the said 
penod, 

(c) the action tal-en by the Government thereon; 

(d) whether there ra a proposal to ban the use of 
small cylinders: and 

(e) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI SANTOSH 
KUMAR GANGWAR): (a) No case of illegal units 
manufacturing LPG cylinders for PSU Oil Companies has 
t...aen ,·epo:1ed. There is no ban on manufacturing o~ 

cylinder!'; fur parallel marketing and machines required 
for suc~ manufacturing are the ~~me as for manufacturing 
14.2 Kg. cylinders marketed by PSU Oil Companies. 

(b) The following number of accidents of cylinder 
explosion have occurred during last three years. 

Year ~o: of 
ACcidents 

1995-96 6~ 
~ 

1996-97 71 

1997-98 58 

The PSU Oil Companies have not come acrOSs any 
case of illegal manufacturer of cylinders during the. ·Iast 
three years. However, instances of illegal manufacture of 
the small LPG cylinders in Meerut by some small scale 
units registered with the Directorate of Industry Meerut 
have come to the notice. 

(c) The Chief Controller of Explosives, Bureau of 
Indian Standards and State Govt. Authorities of Uttar 
~radesh and N.C.T. Delhi were requested to take action 
under relevant laws against the manufacture of illegal 
LPG cylinders. 

(d) and (e) Small cylinders conforming to 
specifications of BIS and CeOE can be used. Therefore, 
ban in such cases is not feasible. 

{English] 

Study Group on Essential Commodities 

3711. SHRI SHAILENDRA KUMAR 
SHRI NADENDLA BHASKAR RAO: 
SHRI T.R. BAALU: 

Will the Minister of FOOD AND CONSUMER 
AFFAIRS be pleased to state: 

(a) whether the shortage of essential commodities 
and price rise have affected the people in various States: 

(b) if so, whether the Govemment have any proposal 
to set up a study group to check the availability and 
equitable distribution of essential commodities particularly 
in Uttar. Pradesh and North Eastem States; 

(c) if so, the details and the composition thereof; 
and 

(d) whether the representation of each State is 
if'lcl'Jded iil the said group? 
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